SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
CENTRAL GLASS COMPANY INDIA PRIVATE LIMITED

1 | NAME OF CORPORATE PERSON

CENTRAL GLASS COMPANY INDIA PRIVATE
LIMITED

2 | DATE OF INCORPORATION OF
CORPORATE PERSON

OCTOBER 26, 2012

3 | AUTHORITY UNDER WHICH CORPORATE
PERSON IS INCORPORATED /
REGISTERED

REGISTRAR OF COMPANIES, DELHI &
HARYANA

{4 | CORPORATE IDENTITY NUMBER OF
| CORPORATE PERSON

U26100HR2012FTC047499

- [5 [ ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE (IF ANY) OF
CORPORATE PERSON

PLOT NO. 278, 4TH FLOOR, UDYOG VIHAR
PHASE-Il, GURUGRAM, HARYANA - 122015

| | LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON

NOVEMBER 12, 2021

| NAME, ADDRESS, EMAIL ADDRESS,

TELEPHONE NUMBER AND THE

| REGISTRATION NUMBER OF THE
LIQUIDATOR

NAME: AKHIL CHADHA

ADDRESS: 89, PUSHPANJALI APARTMENTS,
PLOT NO. 10, SECTOR -4, DWARKA,

NEW DELHI - 110078

EMAIL ID: chadhakhil@gmail.com
REGISTRATION NO.: IBBI/IPA-002/1P-
N00917/2020-21/13068

DECEMBER 12, 2021
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